
Intelligence Services (Powers and Regulation) Bill, 2024 (Introduced)

 SHRI MANISH TEWARI (CHANDIGARH): Sir, I beg to move for leave to introduce a 
Bill to regulate the manner of the functioning and exercise of powers of Indian 
Intelligence Agencies within and beyond the territory of India and to provide for 
the coordination, control and oversight of such agencies.

  माननीय सभापति
 :    प्रश्न यह है :

?        ति� भार
ीय आसूचना अभिभ�रणों �े भार
 �े राज्य-          के्षत्र �े भी
र और उससे परे �ाय��रण �ी रीति
 और
          शक्ति"
यों �े प्रयोग �ो ति%तिनयमिम
 �रने 
था ऐसे अभिभ�रणों �े समन्%य,      तिनयंत्रण और अन्%ेक्षा �ा उपबंध �रने

          %ाले ति%धेय� �ो पुरःस्थातिप
 �रने �ी अनुमति
 प्रदान �ी जाए ।

   प्रस्
ा% स्%ी�ृ
 हुआ ।

SHRI MANISH TEWARI: Sir, I introduce the Bill.

________

15.38 hrs


